FORMG
INVITATION FOR EXPRESSION OF INTEREST FOR

M/s HN REACON PRIVATE LIMITEDEARLIER OPERATING
IN SERVICE SECTORAT
H.N-106, I-FLOOR (NEAR GIRI RAJ HOTEL)
SARAI KALE KHAN, NEW DELHI-110013

(Under Regulation 36A (1) of thelnsolvency and Bankruptcy Board of India(Insolvency
ResolutionProcess for Corporate Persons)Regulations, 2016)

RELEVANTPARTICULA

Name of the corporate debtor along with
PAN/CIN/LLP No.

HN Reacon Private Limited

CIN:U70101DL2004PTC124645
(Hereinafler referred to as ‘CD’)

[$%)

Address of the registered office

H.N-106, I-Floor (Near Giri Raj Hotel) Sarai
Kale Khan, New Delhi-110013

(FS]

URL of website

As per information available to RP, there is no
such URL

4. | Detailsofplacewheremajorityoffixedass | As per audited balance sheet for financial
ets are located year 2022-2023, Company does not have any

assets

5. | Installedcapacity of main products/ As per audited balance sheet for financial
services year 2022-2023, Company does not have any

business.

6. | Quantityandvalueofmainproducts/servi | As per audited balance sheet for financial
ces sold in last financial year year 2022-2023, Company does not have any

business.

7. | Number of employees/ workmen As per information available to RP, there is

no such employees/ workmen.

8. | Furtherdetailsincludinglastavailablefina | Detailscan beobtained by sending email to:
ncial hnreaconcirp@gmail.com
statements(withschedules)oftwoyears,li | csprassan@gmail.com
stsof creditors, relevant dates for
subsequent events of theprocess are
available at:

9. | Eligibilityforresolutionapplicantsunderse| Details can be obtained by sending email to:
ction25(2)(h) of theCodeis available at: | hnreaconcirp@gmail.com

csprassan@gmail.com

10. | Last date for receipt of expressionof 18th February 2024
interest

11. | Dateofissucofprovisionallistofprospecti | 28th February 2024
ve resolution applicants

12. | Last date for submission of 04th March 2024

objections to provisional list

¥ AT

C} Scanned with OKEN Scanner



13 | Date ofissue ol final Tist of prospective | 14thMarch 2024
n resolution applicants
14 Date of issue of 04thMarch, 2024
informationmemorandum, cvaluation
matrix and request for resolution plans
| 1o prospective resolution applicants
15 | Last date for submission of resolution 3rd April, 2024
plans
16. | Process email id to submit EOI hnreaconcirp@gmail.com

|

{

csprassan(@gmail.com

Note - The abovementioned timelines are sub
filed by the resolution professional with the

Date:03/02/2024

Place: Delhi

ject to the approval of an extension application to be
on'ble National Company Law Tribunal.

Sd/-
Prassan Navin Kumar Sinha
Resolution Professional

HN Reacon Private Limited

Communication Address of Resolution Professional

F-242B, 3" Floor, Near Mangal Bazar,
Laxmi Nagar, New Delhi - 110092
Email: hnreaconcirp@gmail.com
csprassan@gmail.com

CE Scanned with OKEN Scanner
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F& PRATHAMA UP GRAMIN BANK

A4 H/O: Ram Ganga Vihar, Phasell, Moradabad -244001 ,1,-;:Esni].rr':!:li.,.-1|.-Ji.1_rr.ﬂ~:F.:-, ':'E'""j__f 1106057 ﬂ Branch Office: ICICI Bank Ltd, 3rd Floor, Plot No- 23, New Raohtak Road, Karol Bagh, Dethi- 110005.
T—EHDEH NOTICE phaibe: W, r'|r'r|_;||'||:|In it .1[||111r||.._.. 5192 "‘ e 30 'c'c' Bank
Sealed Bids are invited from |BA approved Security Printers for work Contact Address: Bulding No. 27, 2nd Flaar, C .5,,1_,_,,,.,r.,..- .,m;r The following bormrower/s have defaulted in the repayment of principal and interest of the loans facility obtained by them from the Bank and the loans

s ¢ i o E / Basant Lok, Vasant Vihar, New Delhi- 110057, have been classified as Mon-Performing Assats (NPA). A notice was issued 1o them under Section 13 (2) of Securitisation and Re-construction of
of printing and supply of CTS- 2010 Standard Saving '-'r'd. Alc, Financial Assets and Enforcement of Security Interest Act-2002 on their last known addresses, however it was nol served and hence they are hereby
Current A/C & CC Alc Cheque Books (Personalized). The printed dnder Section 13 ) of the 8 “F?"mm““ I —— natified by way of this public notice,

- . nder 1on B gacuriisation & Bconsiru ] Inancial ALS
CTSI'EG1 I:.I 'L'::h E'ql.-lE : E'DG'HS- |:'F|‘E S0 EJIEE{!J Eh E" b'E' SLJIFJP“'E'I:' E'[ Qur Eﬂinr’:ﬂmnt nr Ea':l.ll'irj' Interest A‘I:l. EME [-.Mt"r er with R:I.IIE 3'54."'13‘ sa:-l.lr‘l't:.' s,l'_ N& 2] uf thE Eurrnwe.rlr F[u.perty Address Date of Notice HFA.
Regional Offices, Alipur Chopla, Amroha, Balrampur, Bijnor, badaun, Interest (Enforcement) Rules, 2002 [*Rules"), Nol Co- ﬂrmirégtﬂ?ntuﬂ of Secured Asset/ iﬁ;‘l':-: ﬂ:ﬂ:‘ Date
Ghaziabad, (onda, Jhansi, Moradabad, Muz_aﬁar MNagar, Rampur, Whereas the undessigned being te Autharised Officer of Hero Housing Finance Limited {HHFL) | Mumber) & Address SO - RTercad Date of Notice
E-Hn_'lbhal and Thakurdwara {F.CI._FE.}. All the inte res!.ed parties are under the Act and in exercse of powers confermed un:!erﬁe:ua'-'!3-|1E'1Ir§a|§|'.«-|lh|3-,1;33_nrﬂe HL:E.'S 1. |Rajeev Kumar Singh/ Maya Devi (LBBARD00DE514495) & Khasra No.1189 Wake Gram Kareli, DA 2023 | 0308/
advised to go through the detailed Tender guidelines at Bank's 3':'35'1'3"ﬁ?l‘:?‘jﬂﬂa"ﬁdnﬁ“ﬂj#”mmﬂqmmhﬂm Lnl.,.erSjacnm13-.E.-:- “"E:Ll_- calling upon the |Balaji Dham Colony, Budaun Road, Near Ram Barat Ghar, Bareilly- 243001 Rs. 2023
Website before submitting their proposals in Sealed Bids. Last date of| | Berowenis)Co-Barower(s)/Guarantor(s) (8l singulary or together refered ta “Chligors’)Legal |Bareilly, Uttar Pradesh Bareilly- 243001 42421/

i : _ : Heins\Legal Represantative(s) listed harsunder, to pay the amounts menfioned in the respaciive | ;
submission of tender is 22-02-24 upto 02:00 PM. Bank reserves its| | norand salicess, within 50 days from the date of e respeciive Noicels, as per dstais given below, 2. |Rajeev Kumar Singh/ Maya Devi (LBBARDO0ODG286470) & Khasra No.1189 Wake Gram Kareli, 08/11/ 2023 | 03/08/
right to reject any or all the proposals without citing any reason. Copies of the said Moficas are served by Registarad Pasl A.D. and ara availzble wh the |Balaji Dham Colony, Budaun Road. Mear Ram Barat Ghar, Bareilly- 243001 Rs. 2023
Corrections/Corrigendum, if any, will be placed on Bank's Website undersigned, and the said Obligor|s)Legal Hess)Lagal Raprasentativa(s), may, if ey so desire, iBa reilly, Uttar Pradesh Bareilly- 243001 9,70,498/-
only. For more details visit our website www.prathamaupbank.comy| | ealectiberesgeciua copy o e undersigne onany uering day dufgromaiioehus. 3. |Rajeev Kumar Singh/ Maya Devi (LBEARD00D6286449) & Khasra No.1183 Wake Gram Kareli, 08/ 11/ 2023 | 03/08/
Email: gad@prathamaupbank.com. I Connscalon WM . abve, Fiiion b Tesby giuan, cnoe SEn. 10 a 2alc CRANLS) (el Balaji Dham Colony, Budaun Road, Near Ram Barat Ghar, Bareilly- 243001 Rs. 2023

GEMNERAL MANAGER HeinsLegal Representatives) o pay to HHFL, within 60 days from the date of the respective | 20 11 756/~
; . . Apheead: ot Bareilly, Uttar Pradesh Bareilly- 243001 ALl
Watice's, the amounts indicated henein below against their respective names, together with further . e i o
inlerest as detailed below fram the raspective dates mentioned below in colurnn (4) 6l the date of 4. |Rahul Kumar/ Babita (LBMRTOD006204003) & 42 BN BSF, Plot Mo, 23, Khasra No. 2966, Situated At Tihai | 22122023 | 071100
payment and / or realisation, read with the loan agreement and ofher documentsfwriings. if any, {R.S. Pura, Mear J And K Bank, Jammu And Kashmir Mohalla, Kasba Mawana Kalan, Pargana Rs. ) 2023
' V0. Cct neyulduuin= d 0 axecuted by the said Cblgors). As securty far due repayment of the kan, the following Secured {Jammu- 181102 Hastinapur, Near Fire Brigade Office District 153,303/
DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2) Assedfs) hava bean marinaged to HHFL by the said Obligons) respacivaly Maarut Uttar Pradesh- 250401
1st Floor, SCO 33-34-45 Sector-17A, Chandigarh Loan Name of Obligor(s)i Total Outstanding Date of 9. |Rahul Kumar/ Babita (LBMRTO0006151626) & 42 BN BSF, Plot No. 23, Khasra No. 2966, Situated At Tihai | 22/12/2023 | 0710/
(Rdditional space 3"0“8d on 3l‘d & 4th Floor also) Account Legal Heir{s)Legal Dues (Rs.) as on Demand Notice 'R.S. Pura, Near J And K Bank, Jammu And Kashmir Mohalla, Kasba Mawana Kalan, Pargana Rs. 2023
] Mo Representative(s) below date® | Date of NPA | {Jammu- 181102 Hastinapur, Mear Fire Brigade Office Disfrict 70,931/-
Summons under sub-section (4) ofsectlon 19 oftheAct read with sub-rule (2A) of rule 5 of e a7 194/ Ho Meerut Uttar Pradesh- 250401
the Debt Recovery Tribunal (Procedure) Rules, 1993. Exh.No.: 21283 HHFDELHOU 13 RAHLL SHARMA, Rs. 32,'3'1'“,1" o “1 Jon- 2024 51 - : — : :
STATE BANK OF INDIA 00005232 MANISHA SHARMA on 31-Jan-2024 07-Feb-2027 + |Rahul Kumar/ Babita (LBMRTO0006060334) & 42 BN BSF, Plot No. 23, Khasra No.2966, Situated At Tihai 221212023 13'2?[;;"%-'
VS Description of the Secured Assels/Immovable Properties! Mortgaged Propertles: Al The :F!S-E. Pura, Mear J And K Bank, Jammu And Kashmir Mﬂhalla, Kazba Ma_'.l.rana_ Kalan, F‘_argal_'la _ g EEF%I.')E.L g
M/S THAKUR ENGINEERING WORKS Pieca And Pl 0F The Residential Flat Dwslling Uit Bearing No. D-1402, On 13 Flaor In Biock- |Jammu- 181102 Hastinapur, ”F?ar Fire E"”%TE Office District e
To, D, Consisting Of02-Bad Rooms + Drawing/Diring + Kitchen + 02 Todats +03 Balconies + One Study | Meerut Uttar Pradesh- 250401
(1) M/S THAKUR ENGINEERING WORKS Room, Having A Total Super Area Approximate 1252.35 5q. FL (116.35 3q. Mir.) Along With Right To 7. |Rahul Kumarf Babita (LBMRTO00060680333) & 42 BN BSF, Plot No. 23, Khasra No.2966, Situated At Tihal | 22/12/2023 | 0710/
DIW/S/O- SH LAL SINGH THAKUR Use One Covered Car Parking Space In The “Victoryane Central", Built On Plot No. Gh-2E, Situated R.S. Pura, Near J And K Bank, Jammu And Kashmir Mahalla, Kasba Mawana Kalan, Pargana Rs. 2023
A SOLE PROPRIETORSHIP CONCERN, HOUSE NO. FCA 3804, S G M NAGAR, Al Sector-12, Graater Noida, Districl Gautam Sudh Nagar, LI P. Bounded By - East - Open; Wast - L Jammu- 181102 Hastinapur, Mear Fire Brigade Office District 20,659,031/
NEAR RAJA CHOWK, NIT FARIDABAD, HARYANA THROUGH ITS SOLE| | Erry;oeth - Lift South - TowerC: Meerut Uttar Pradesh- 250401
PROPRIETOR. PANNO.AJWPS4562N. Faridabad, HARYANA e : : : ik i o = - : "
(2) SH LAL SINGH THAKUR S/0 UDAI SINGH, R/O HOUSE NO B171 SAINIK COLONY Wi further interest, addilional Interesi al the rate as more particulary slated in respective Demand 8. | Amit Tomer! Munni Tomar (LEMRTO0005833112) & | 253, Residential L_.|.G., H No. I-237, Block |, Scheme | 22/12/2023 'D?l':m-"
SECTOR 49. FARIDABAD FARIDABAD. HARYANA Nolice: date mentioned above, incidental expenses, cosis, charges eic incurred Gl the date of { Shastri Nagar, Uttar Pradesh Meerut- 250004 No. 3, Situated At Shastri Nagar, Meerut Uttar Rs 2023
' SUM’MONS paymand andlor realzation. If the said Obigorfs) shal {ail lo make payment kb HHFL as aforesaid, Pradesh- 250001 2812 5B9/-
. . . ) . Then HHFL shall proceed agained the above Secured Assabisiimmovabie Propertylies) undar . T :
WHEREAS, OA/904/2019 was listed"beforeHonble Presiding Officer / Registrar on| | ge.sinn 1344) ofthe said Act and the applicable Rules entirely at the isk of the said ObligorisiLagal 9. | Amit Tomer/ Munni Tomar (LBMRTO0DD5866052) & | 253, Residential L 1.G., H No. 1-237, Block |, Scheme | 22/12/2023 | 07/10/
%{Eggﬁg this Horble Tribunal is pleased to i ! nof the saig| | Heinls)Legal Representativa(s) asto the costs and consaquences. | Shastri Nagar, Uttar Pradesh Meerut- 250004 Mo. 3, Situated At Shastri Nagar, Meerul Rs. 2023
S IS _Fonbie  [riounal 1S pleased 1o ISSue summons/ notice on the sal The said Oblipor(siLegal Heir(shLegal Represantativa(s) are pratshited under the said Act to ' Uttar Pradesh- 250001 36,452/
Application under section 19(4) of the Act, (OA) filed against you for recovery of debts of Rt e it Saciad Mol encriatie Froois: whaties & o ;
Rs. 3287599.93/- (application along with copies of documents etc. annexed). L L NI It WIES. Sy WO Sl et S 10.] Amit Tomer/ Munni Tomar (LBMRTO0005847386) & | 253, Residential L.1.G., H No. I-235, Block |, Scheme | 22/12/2023 | 0710/
PP g P alherwise without the prior writlen consand of HHFL. Any person wha confravenes ar gheds R 2023
. _ . . . E b 1 " i - F i 2 - - 2 Lr T . H r - 5
Iunn?jggrdancewnh sub-section (4) of section 19 ofthe Act, you, the defendants are directedas| | . . o e rovisioes of Sk Aok o7 Riikes iadis haimt niar shall s lalie for imprisorment {Shastr Nagar, Uttar Pradesh Meerut- 250004 ﬁ?tard- P?g;:;id EA;': [?Uh;iﬁt“ Magar, Meerut 29 785/
. ' . . . arediar peralty as provided undar the Act -
() Iﬁ:lngvxgtabuesgergr'}gg.th'rty days of the service of summons as to why relief prayed for Date: 03-Feb-2024 Place: DelhiNCR  Sd- Awthorisad Officer, For Hero Housing Finance Limited 11 amit Tomer! Munni Tomar (LBMRTODD05833125) & | 253, Residential L.1.G., H No. I-235, Block |, Scheme ?2-'12-“_2'323 ﬁz?":-;;g-“
(i) To disclose particulars of properties or assets other than properties and assets specified Shastri Nagar, Uttar Pradesh Meerut- 250004 No. 3, Situated At Shastri Nagar, Meerut e
: ! i ation: Uttar Pradesh- 250001 10,893,050/
by the applicant under serial number 3A of the original application; FORM G 51
(iii) You are restrained from dealing with or disposing of secured assets or such other assets 1£. | Raju Agarwall Nishi Aggarwal (LBSAHODD05474090) Property No-8/4042, Madanpuri Colony, Khasra | 22/12/2023 0311/
and properties disclosed under serial number 3A of the original application, pending RINTLITION P S BRI OF DTS CON & House No. 8 4042 Hadanpuri, Colony, Uttar Pradesh No. 1726 & 1727.1720,1731 & 1762/2 Rs. 2022
hearing and disposal of the application for attachment of properties; M/s HN REACON PRIVATE LIMITED Py : Sah Uttar Pradesh- 2470072 8.13,552/-
i : : - (Saharanpur- 247002 aharanpur, Uttar Pradesh
(iv)You shall not transfer by way of sale, lease or otherwise, exceptin the ordinary course of; EA FtI_lEH OPERATING IN SERVICE SECTOR AT H.N-108, |-FLOOR :
his business any of the assets over which security interest is created and/ or other [ 13. |Raju Agarwall Nishi Aggarwal (LBSAHO0005201027) Proparty No-B/4042, Madanpuri Colony, Khasra | 2212/2023 Ejﬂ." 11/
assets and properties specified or disclosed under serial number 3A of the original |& House Mo. 8 4042 Hadanpuri, Colony, Uttar Pradesh Mo, 1726 & 172717201731 & 1762/2 Rs. 2022
application without the prior approval of the Tribunal; ut Compo {Saharanpur- 247002 Saharanpur, Uttar Pradesh - 247002 12,19,989/
(v) You shall be liable to account for the sale proceeds realised by sale of secured assets T o A -

or other assets and properties in the ordinary course of business and deposit suchl | 1 sse o e corme dF:fEE“AHTMfPAHﬂHH Hfuuﬂpﬁ S— 4. |Raju Agarwall Nishi Aggarwal (LBSAH00005201028) Property Mo-8/4042, Madanpuri Golony, Khasra 22!1R.1fzn23 UEHL;'; ;a

sale proceeds in the account maintained with the bank or financial institutions holding pirtnEdiahdes o . s {& House Mo. 8 4042 Hadanpuri, Colony, Uttar Pradesh Mo, 1726 & 1727,1720,1731 & 1762/2 5.

security interest over such assets. Aang ity EAV A LLE: Do ':'Ik‘: "_'?_ﬂf”m:mmp_m _2;545 Sa haranpur- 247002 Saharanpur, Uttar Pradesh- 247002 33,17,843/

You are also directed to file the written statement with a copy thereof furnished to the 1 , ; bbbl B i i 15.] -,I,r hva Bandh Mona Sh Ir = = 1 211122023 | 0309/
. i . . Adidress ol the regishened allice H.M-106, EFksgs [MNeqs Gir H;_-u |t;.||_:|:| Sarai Kale Enva an ona arma [l. EMETDUWBE4ET33] El. TDE HDUEE 'D'H, FIETE |:|1: FID[ N':l 3-.."'.2, Hha-ﬁra ND 229
app:!catr]tan(rj]t% ta)pr;]eargefo(gedRE_glgTRAR 0%21/02/2024 at 10:30A.M. failing which the Khan, New Delhi-110013 Gagan Vihar Rohta Road Uttar Pradesh Meerut- 250001 & 230 Situated At Gagan Vihar Colony, Village Rs. | 2023
?ieséﬁaulr?gesr r?ly t?ane(;a ;nzrlheicelaleofTh)::L'jl'rr?bt?ﬁgfgn this date: 29/11/2023. 3. | URL of websile As per information available 1o RP, there is no Khadoli, Pargana & Tehsil Meerut, Uttar Pradesh | 27.00,813/
T Signature of the Officer Authorised to issue summons| | | B —_— bt . : 16.|Mohd Fasil/ Farha Naaz (LBSAHO0005108759) & Shahid Rl | Muncipal No. 1/1016, New No. 1/2077, Wake | 21/12/2023 | 03/10/
| TR MOE PR IR TG | TR RGeS SR NG ATCe n TR ok Yeay 111/1255 Mohalla Mehndi Sarai Khajur Near Khajoor Wali Mohalla Sharda Magar, Saharanpur, Rs. 2023
Lo cio o R T i Mashjid Ruhanpur, Uttar Pradesh Saharanpur- 247001 Uttar Pradesh- 247002 14,35,929/-
5. | nstalked I'.“H:'§F|EI|].' of main g e Ell]l']lr&ﬂ |.'IE||F.|I'II'“E" sheet far tinancal year : J p : I:' - : :
products,’ services 20222023, Company does not have any 17 |Hari Gopal/ Guddi Devi (LBHWRO00005551105) & Gram Flot Mo. 23, Khasra Mo. 370, Situated At Ward 01/01/2024 | 0310
PUBLIC NOTICE _ | business. {Shyampur Nowabad, Pargana Nazibabad Tehsil And District Mo. 58 Sitapur, Gram Jawalapur, {Inside Nagar Rs. 2023
(Under Section 102 of the Insolvency and Bankruptey Code, 2016) 6. | Quantity and value of main As per audited balance sheet for financial year |Haridwar Uttarakhand Haridwar - 243401 Migam), Pargana Jawalapur, Tehsil And District | 22,00,750
| producis/serdces sobd In last 20222023 Company does not have any Handwar, Uttarakhand- 249407
FOR THE ATTENTION OF THE GREDITORS OF : ; !
0 MR. ASH [;J“ I'ﬂ.] MAR SGIHI]HI ORS O | :':T:IE:;I ;?Z:nl:-lm'eea: workmen | :-Ishu:lgf:r.cnnatlnn available o BF there Is no 15 Mana] Kumar! Rajender Kumar (LBMRTOO005331963) & 471 House Mo, 259/A, New Chowk Mohalla, 28/12/2023 | 0310/
. ke ' B 'Em;.,wew R |New Govind Puri, Kanker Khera, Lord Budha Public School, Kankar Khera, Near Mandir. Meerut, Rs. 2023
- RELEIMHT PARTICULARS 8. | Further details including last | Detads can be obtained ':;_.- sending email to: _:UHE” Pradesh Maerut - 250002 Uttar Pradesh- 250001 Hirhe:
1. Name of the Personal Guarantor {PG) Mr. Ashok Kumar Sirohi awailable financial statements  hnreaconcip@gmail.com 18.|Mano| Kumar/ Rajender Kumar (LBMRTO0005105589) & 471 | House No.259/A, New Chowk Mohalla, 28/12/2023 | 0310
2| Address of the regstered officelprincipal | Fio E-13, Sector-30, Naida-201301, LP (with schedules) of two years, | gsprassan@Emailoom |New Govind Puri, Kanker Khera, Lord Budha Public School, | Kankar Khera, Near Mandir, Meerut, e, | el
| |office! Residance of PG lists of creditors, |ele-.-a2ft dates 'U[Ea; Pradesh Meerut- 250002 UHEII‘ Pradesh- 25[:";].[:,1 2.21,323/-
- i i z z i 3 : . s i Ty > o (YT for SJJFEE\.; - evenis I.hE' P P p— e e e
I Ja g Inr;:é?c:j:rmﬂgnlmiElren;?:clgT?rl[;?[;;?n?ci";!:llﬁﬁdlgg procass are;aallame at 2 Manoj Kumar/ Rajender Kumar (LBMRT00005034183) House Mo.259/A, New Chowk Mohalla, 28/12/2023 | 0310/
2016 1A No &3139”.'23;5 in GP ”Ev] No. S1MNDV023 9. | Elgibility for resciution | Detais can be obtained by sending email toc :& 471 New Govind Puri, Kanker Khera, Lord Budha Public Kankar Khera, Near Mandir, Mearut, Rs. 2023
iRy - - 'School, Uttar Pradesh Meerut- 250002 Uttar Pradesh- 250001 2,52 238/
he matier of Mr Ashok Kumar Sirohi Personal applicants under section 25(2(h) | hnreaconcirp@gmail com Lar Fimens
Guaranar of Mis Saha Infratech Pt Lid, | of tha Code is avaitabie at: _ Lsprassan@gmail.com 21.IManoj Kumar/ Rajender Kumar (LBMRTO0004003367) & 471 | House No,259/A, New Chowk Mohalla, 281212023 | 0310/
4. Date of commencenent of Insohvency | 18,01.2024 {order uploaded on 29.01.2024) btk itriing LR FaD 2RI |Mew Govind Puri, Kanker Khera, Lord Budha Public School, | Kankar Khera, Near Mandir, Meerut, Rs 2023
Resakilion Process | exprssion of interest ! Uttar Pradesh Meerut - 250002 Uttar Pradesh- 250001 6,939,064/
e 11, Date of issue of provisional list | 28th February 2024 | : : :
5. [Name and regishraticn rumber of e | Mr. Anup Kumae » e i 22.|Manoj Kumar/ Rajender Kumar (LBMRTD0002394441) House No. 259/, New Chowk Mohalla, 28/12/2023 | 0310/
|| Resalution Prafessional | Regn. No: SBI1PA-LO2AP-NDOIXV20TT-18M0811 | applicants |& 471 New Govind Puri, Kanker Khera, Lord Budha Public Kankar Khera, Near Mandir, Meerut, Rs. 2023
6| Address and e-mai of the Resoluion | G, No. 734, Lawyers Chamber Biock, Westem Wing, 15 Last date for Submission of | 4th Mareh 2034 |School, Uttar Pradesh Meerut - 250002 Uttar Pradesh 250001 112,910/
Professional, & registered with th Tis Hazari Court, Dalhi-110054 LRl e ; : == e : e :
B ki Email Hch;ﬁlawa;aw@gml o | objections to provisional list _ 23.|Priyanka Saini/ Vikas/ Bhojram (LBDEHO0005357101) Part of Khasra No. 97 Minjumla, Situated At 29/12/2023 | 0310/
= : | hue = ——————{  J13{Dale of {331 of Anal list.of 14th March 2024 & Near Jeevan Deap Ashram Mand Vihar Roorkee Ultarakhand | Village Sunehra, Pargana And Tehsil Roorkee, Rs. 2023
7| dddress and E-i'l‘ﬂ:l_-.lil ber i fl:I_[ r:-;ll. Mo, T3, Lawyers |:-"IHII"||:E"' Blingk, Westam W g, prospeciive resolution |Haridwar- 24TE6ET District Haridwar, Uttarakhand- 247667 364 511/-

corespondence with the Resoltion T Hazan Courd, Dalhi-110054 applicants - .

Professional Email: irp.acre@gmail com 14| Date of issue of information | Dkth Manch, 2024 Ed'_‘?i fyan k‘% Sﬂiﬁi E;jkaa-‘ Ehﬁg %mhiLﬁﬁﬁﬁiﬂﬂﬂBﬁMSJ g é‘-'- Near Eflilf’f of ghaﬂﬁi NDF' a7 Miﬂjiméﬂf Shiik*lﬁéﬂd :_':: 23! "%; 2023 ﬂ;&;g’
Pt Ay ! MEmGrandum, evaliation matr |Jeevan Deep Ashram Mand Vihar Roorkee Uttarakhan illage Sunehra, Pargana And Tehsil Roorkee, :
| & Last dabe o sibmesionof cafvs. RA0B2IM — e i e Haridwar - 247667 District Haridwar, Uttarakhand- 247667 18,27 0811
£ RESYEIA FOL B A e S T e AT MR A to prospeciive resoltion 25.| Privanka Sainil Vikas/ Bhojram (LBSAHO0004003291) & Near | Part of Khasra No., 87 Minjumla, Situated Al 29/12/2023 | 03110/
e ion R ; e e Dedba i (P (10 rrer 0 preaps e, ' ‘| Privanka Saini/ Vikas/ Bhojram gar arl of Khasra No, injumla, Situate 1
EII;%:IIE PhE;E':E!"‘_ﬁ:_;:;:;:qn:-L;j;r’?rlgfﬁ;tﬂ"g;jﬂf;?;;ﬂ:{ i;h l:g;]‘:h'-li'ur:;f g??ugr:i ":; | applicants I | Jeevan Deep Ashram Mand Vihar Roorkee Uttarakhand Village Sunehra, Pargana And Tehsil Roorkee, Rs 2023
e bk i s o 15, Last date for submission of 3nd April, 2024 | Haridwar - 247667 District Haridwar, Uttarakhand- 247667 23,57 410/-

012024 {ordar uplaaded on 28.01.2024 ) under Saction 100. | resalution plans TR _ _ _ - T
The creditars of Mr. Ashok Kumar Sirohi, are hereby called upen o submit their claims with proof on or 16.| Process emall d to submit hnreaconcirpigrmall.com |Deepa Verma/ Ravinder Verma (LEMRT00006214518) & Plot No.16, Khasra No.1161M, Village Jewar, 03/01/2024 :
before 23.02.2024 in the prescrbed farm “Form B under Regqulzion 7(1) of the Insolvency and | EOH csprassang@gmail.com 1A T17, Block-a, Sainik Vihar, Uttar Pradesh Meerut - 250004 Khirnva Road, Near Aasaram Bapu Aasharam, EEE%#' 2023
Banknuptcy El}aﬂjﬁﬂflr-l:lla (Insalvensy Resciutian Process for Personal Guarantors in Corporste Lebtor] Note - The abovementioned timelines are sebject to the approval of an extension E'r? gr‘a;ta dDaEr‘aglgDEU%r?hana- Hem o
Reguiations, 2016 to the Resalution Professional at the address mentioned against entry no. 7. The | | application to be filed by the resolution professional with the Hon'ble National Company R ~uar Frades — B
crediloes shall submil thair claims with proaf, details of claims and perscnal information by way of| | Law Tribunal, 3 27 Deepa Naimial Baviidas et iLE!MHTEI{IrDDEmEEEE] & Plot No. 15 Khasra No. 1161M, ‘-..-'|||age Jewari, 03/01/2024 | 2810/
glectronic commumications of through couner, speed post o regestenad ietter. Date:03,/02,/ 2024 T, &ﬁﬁu |A.T17, Block- A, Sainik Vihar, Uttar Pradesh Meerut- 250004 Khirwa Hnad Mear Aasaram Bapu Aasharam, Rs. 2023
Submission of false or miskeading proofs of claim shall attract penalties. Anup Kumar Flace: Dalhi e eiition BrafHealaT ' Pragana, Daurala Sardhana, Meerut, 0,76, 445/-

Resolution Professional : M/ HN Reacon Private L I'|:'|it|-e::| I Uttar _P_fE'IjESh- 250001

Mr. Ashok Kumar Sirohi bl e dbla 28.|Ritesh Vashishthal Richa Vashishtha (LBBAR000D3681533) & |H. No. 36A/2, Khasra No. 266, Bankey 08/01/2024 | 03110
IP Regd. Ma.: IBEIPA-D02/P-MNO0333/2017-18110211 Laxmi Nagar, Naw Dehi - 110092 |Sio Dinesh Chandra 611 Madhovbadi, Uttar Pradesh Biharmaan Magla, Bareilly, Uttar Pradesh- Rs. 2023

Date : 03.02.2024 AFA NO, : AAZIMD911102/130924/202857 Emaik: hrireaconcirpi@gmail com Barailly- 243001 243001 8,568,585/

. ] idi =1 o5 ndamall, z

Place : Delhi AFA Valldity upto: 12,0020 il it 29[ Munawwar Al Azmi Munawwar (LEMDBO000G397031) & 106, | Plot Gata No.140, Wakey Mauza Jayantipur D2/01/2024 | 02110/
| Gali Postman Wali Near Mustafa Masjid, Guyya Bagh, West, Surya Nagar, Near Pachmukhi Mandir, Rs. 2023

|Uttar Pradesh Moradabad- 244001 Moradabad Uttar Pradesh- 244001 1.00,214/-
ﬂr 0. Munawwar Alll Azmi Munawwar (TBMDBO000E338210) & 106, | Plot Gata No.140, Wakey Mauza Jayantipur 02/01/2024 | 0210/
|~ | Gali Postman Wali Near Mustafa Masjid, Guyya Bagh, West, Surya Nagar, Near Pachmukhi Mandir, Rs. 2023

‘ |Uttar Pradesh Moradabad- 244001 Moradabad Uttar Pradesh- 244001 36,56,251/-
/ 3. IMahd Bilall Modh Ayan (LBMDBODD0S470828) Plot Gata Mo. 680 And 634, Plot Sitluated In 02/01/2024 | 0310
{& Jayntipur, Abid Nagar, Teela, Sir Syed Magar, KMauza Mainather, Moradabad, Rs. 2043

G O 0 DY EA R . N D l A LI M ITE D |Uttar Pradesh Moradabad- 244001 Uttar Pradesh- 244001 89,032/-

32.| Mohd Bilalf Modh Avan (TEMDBOODDE34627 1) & Jayntipur, Plot Gata Mo. 690 And 694, Plot Situated In 02/01/2024 | 03N
CIN: L25111HR1961PLC008578 |Abid Nagar, Teela. Sir Syed Nagar, Uttar Pradesh Mauza Mainather, Moradabad, Rs. 2023

REGISTERED OFFICE: MATHURA ROAD, BALLABGARH rmsrch menan.m 3 121 uua Hnﬂmwn Moradabad- 244001 Uttar Pradesh- 244001 38,82,927/-
Telephone: 0129-6611000 Fax: 0129-2305310, E-mail: gyi_info@@ 33.| Tabassum./ Mohd Shahzad (LBMRTO000E600133) House No,383/3/4, Scheme No.10, Sector-4, 02/01/2024 | 18710/
EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HIHE MONTHS ENDED DEC EMEER 3, znzs iRs. In Lakhs) (& House No. 348/ Purva Llahi, Uttar Pradesh Meerut- 250002 gﬂﬂt_ih}fvéﬁur:‘am C:‘ﬂmty. AF? E;arr; vﬁﬁ?} - 4 Hz%a ; 2023

arishad, Mearut, Uttar Pradesh- ; ;

Current | Preceding |Corresponding | Year to date figures | Year to date figures for | Year to date figures { .
Particulars 3 months | 3 months 3 months for current period | Comesponding period |  for current year 34'_‘.1—5 bazsum. Mohd Shahzad (TEMETO0006480204) & House House Mo . 383/3/4. Scheme No.10, Sector-4, 0210172024 18110
ended ended endad ended (9 Months) ended (9 Months) ended (12 Months) {No. 3481 Purva Llahi, Uttar Pradesh Meerut - 250002 Madhavpuram Colony, An Evam Vikas Rs. 2023

(31/12/2023) | (30/09/2023) | (31/12/2022) (31/12/2023) (3111212022) (3100312023 j Parishad, Meerut, Uttar Pradesh- 250001 14,70,779/-
(Unaudited) | {Unaudited) | (Unaudited) |  (Unaudited) (Unaudited) {Audited) 35 irendar./ Reena (LBMRTOOD05612677) & House No.207 House At Khasra No 885, Mohalla Sanjay Vihar, DEHJ%!EDH ﬁ;&%gﬂ

1. Total income from operations 50 658 69453 69,296 2.01 447 2,28 765 294 380 {Sector-1, Shastri Nagar, Uttar Pradesh Meerut - 250004 Fhase 1, Revenue Village Datawali Gesupur 5

= I.:Ed e 5’:?1 Tk = e = : Pargana, Meerut, Uttar Pradesh- 250001 30,24 767/-

s s i SR | | ' -‘ ' ' 36. Atul Kumar/ Mamta Devi (LBSAHO0006536748) & Kashiram | Plot No, 2-B-206, Gram Mavikalan, Shambhu | 05/01/2024 | 04/07/
: r A e i) |Yajna, Avas Vikas Colony, Delhi Road, Saharanpur, Vihar (Mavikalan Yajana No- 8) Saharanpur, Rs. 2023

3. Met Profit for the period before tax 301 5,071 3,306 13,341 11972 16,536 | Uttar Pradesh Saharanpur- 247001 Uttar Pradesh- 247001 1,40, 119/-

(after excaplional andlor extraardinany ilenms) 7 T —
31 \Mange Ram/ Savita Devi (LBMRTO0005576120) & Plot Mo. N-47, Pocket- N, Ganga Magar, Mawana | 24/11/2023 | 03/06/

4. Net Profitfor the p-aﬂ:ndaftarta:_c , 2,186 3,194 2441 9,906 8,925 12,266 'House No.- N-47, Pocket-M, Ganga Magar, Near limt Road, Near limt University, Ganga Nagar Rs. 2023
(after excaplional and/or extraordinary ifems) |University, Meerut, Uttar Pradesh- 250001 Housing Scheme, Uttar Pradesh, Meerut 250001 | 40.39,413/-

5. Total Comprehensive Income for the period 2,246 3,823 2,364 10,032 8,869 12,165 38.|Mange Ram/ Savita Devi ( LBMRTO00DS576104) & House No.- | Plot No. N-47, Pocket-N, Ganga Nagar, Mawana | 24/11/2023 | 03/0&/
[Comprising Profit for the period (after tax) and Ciher IN-47, Pocket- N, Ganga Nagar, Near limt University, Meerut, | Road, Near limt University, Ganga Nagar Rs. 2023
Comprehensive: Incame (iaes) (afler ) |Uttar Pradesh- 250001 Housing Scheme, Uttar Pradesh, Meerut 250001 | 17,82,657/-

B el ot el St i 2,307 2,307 2,307 2,307 2,307 2,307 39.15wam Khandehwal! Sangeeta Khandehwal/ Rajat Khandelwal! | Plot No. 35, Part of Khasra No. 99, Wake 24/11/2023 | 03/09/
(Face Value ofRs. 10i- pershare) Dhruv, (LBBAROODDST74264) & 240051, Vishnupuri Gali No. 3, Near | Sherpur, Rajeev Enclave, 100 Futa Road, Rs. | 2023

7. Reserve (excluding revaluation reserve) — Rikky Singh School, Prem Nagar, Bareilly, Uttar Pradesh- 243122 | Uttar Pradesh, Bareilly-243001 44.97,975.35/-
as shownin the audied balance sheet of the previous year : 40| Swam Khandelwal! Sangeeta Khandelwal/ Rajat Khandstwall | Plot No. 35, Part of Khasra No. 99, Wake 24/11/2023 | 03/09/

8. Earnings Per Share (of Rs.10/- each) (for continuing :Dhrw (LEBARDDOOSYTT845) & 240/51, Vishnupuri Gali No. 3, | Sherpur, Rajeev Enclave, 100 Futa Road, Rs. 2023
and discontinued operations) (not annualised); |MNear Rikky Singh School, Prem Nagar, Eanﬂuli:,.-, Uttar Pradesh, Bareilly- 243001 75,278/
|a) Basic(Rs.) 9.48 16.45 10.58 42,95 38.69 53.26 Uttar Pradesh- 243122
|} Diluted [Rs. | 9.48 1645 10.5 42.85 38.69 33.26 41.1Usha Ranil Brajpal. (LBMDB00006106381) & Sector -11, Khasra/Gata No. 782 Min, Wake Mauza, Majhola | 24/11/2023 | 06/09/

Notes: |Buddhi Vihar, Thana Majhola, Moradabad, Uttar Pradesh- East Ward No. 13, Pargana, Ekta Colony Mandi Rs 2023

1. The above is an exiract of the detailed format of the Standalone Unaudited Financial Results for the quarter and Nine months ended December 31, 2023 filed with Stock Exchangs 1244001 Samtl, Uttar Pradesh, Moradabad- 244001 e
un-:l.e:_ Ragulmn:_m 33 of the SEBI {Lesting Dhllgatl_nns and Dusc:quu[es Reqmram_ents] ngulat'.-:-ns, 2015, as _amenu:h_ad._'l'!’m full format of the _Stann:laln::ne Llnal._ln:lﬂed Financial 42.:'”5,1?‘ Rani/ Brajpal. (LBMDB00006084114) & Sector -1, Khasra/Gata No. 782 Min, Wake Mauza, 24/11/2023 | 0609/
Resulfs are available on the Stock Exchange website at www.bseindia.com and also available on the Company’s website |.e www.goodyear.co.infinvestor-relations. | Buddhi Vihar, Thana Majhola, Moradabad, Majhola East Ward No. 13, Pargana, Ekta Rs, 2023

2. Tha Statement has been preparedin accordance with the Indian Accounting Standards ("Ind AS 34") as prescribad under Section 133 of the Companies Act, 2013 read with ralevant | Uttar Pradesh- 244001 Colony Mandi Samti, Uttar Pradesh, 1,47 855/-
rules issued thereunder and in terms of Regulation 33 of SEBI (Listing Obligations and Disclosures Reguirements) Regquiations, 2015, as amended, I".’I-;:-rada I::ad 2441}01

3. Thn Company is en-;a-_ged in the business ur'*sa_les -:ufag.l'.nrmﬁ'm tyres, tubes and flaps. The GDI‘_ﬁpEI'!!,-' s_al_ls. fyres of its own I:uran_l:l "Goodvaar”. The Ghief-:}:-craljr‘.-; Decisi_ce‘. Maker 43-.ir'.'1n:|hd Arsalan Mohammiad Mistufa ' .Gala ND E-T[IM ".I'L"EI".E Bhadhaura, Ward 48, 0d/1 2120273 0209/
(CODM), Managing Director, performs a detaied review of the operating results, thereby makes decisions about the allocation of resources among the various funclions. The |{LBMDB00006162188) & Lal Masjid Road, Bara Shah Tehsil And District Moradabad. =7 023
operating results of each of the functions are nof considered individually by the CODM, the functions do not meet the requirements of Ind AS 108 for classification as an aparating Wicrsicatiact 1 iar Bradach 2440'51 : ' Uttar Pradesh- 244001 2579 670/-
segment, hence there is onby one operating segreent namely, *Automotive tyres, fubes & flaps”. d ! 3 - :

4. The Code on Social Security, 2020 ('Code') relating o employes benefits during emgiloyment and post-employment benefits received Presidential assent in September 2020, The 44. Mohd Arsalan/ Mohammad Mustufa Gata No. 370/4, Wake Bhadhaura, Ward 486, 041212023 | 02/09
Code has been published in the Gazette of India. However, the date on which the Code will come info effect has not been nofified. The Company will assess the impact of the Code |(LEMDBO00DE117722) & Lal Masjid Road, Bara Shah, Tehsil And District Moradabad, Rs. . 2023
when it comes into effect and will record any related impact in the period the Code becomes effective \Moradabad, Littar Pradesh- 244001 Uttar Fradesh- 244001 20,7171

. T,'.? ’ Elu::g.rd_uf Iﬁl_:re-:t-::nrs. ﬂtLhEECumpaniat rls meeh':.-; hEI? o Feh.l.r-.;-arg.r cﬁ'. ?'324 haf»i'redthecga;;? ak: F_Hiﬂl AN VB 08 LN 20 PR Uiy Sliae- o) Ao veH L OF 1 pee The steps are being taken for substituted =ervice of notice. The above borrower's and/or their guarantors (as applicable) are advized to make the
kg gquarter! il e bt JEW'«-U“_JW special interim dividend o 5-_ ST _ = - S payments of outstanding within period of 60 days from the date of publication of this notice else further steps will be taken as per the provisions of

6. This Statement has been reviewed by the Audit Committee and approved by the Board of Directors at its meeting held on February 02, 2024. The financials results for the guarter Secuntisation and Re-construction of Financial Assets and Enforcement of Security InterestAct, 2002
and nine months ended December 31, 2023 have been reviewad by the Statutory Auditors of the Company and they have exprassed an unmodifad conclusion theraon, Date : February 03, 2024 Authorized Officer

For GOODYEAR INDIA LIMITED l.,f_iacn : Bareilly ICICI Bank Limit-E_l_g.l
Place: Aurangabad Sandeep Mahajan
Date: February 02, 2024 Chairman and Managing Director

financi“.ep..in .. . .. .

New Delhi
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CIN : L519309UP1933PLC146675
Website-www.sirshadilal.com E-mail: udsm_shamli@sirshadilal.com
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Forrat 20 (1 }E) & srgare gfte fen omen 2 By oenlt @ duee sser oft Som
ﬂ‘rﬁa’raﬂaﬁﬁm%mﬁﬁﬂmmuﬂaﬁ 2024 T Bt faftam zE 3,
Frmdt 31 Raeme, 2023 & @A g9 FeteE Un A @ s e
ofrl ur feEw e o) gEe afafes st & s dewsr o
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gitera & o B 2 45 g2 &% g 7R

1. The above is an extract of the detased format of the Standatone Unawdited Financial Results for the quarter and Nine months ended December 31, 2023 filed with Stock Exchange

under Regulation 33 of tha SEBI (Listing Obligations and Disclosures Requirements) Regulations, 2013, as amended. The full format of the Standalona Unaudited Financial
Results are available on the Stock Exchange website at www.bseindia.com and also available on the Company’s website e www.goodyear.co.infinvestor-relations.

2. The Staternent has been prepared inaccardance with the Indian Accounting Standards (“Ind AS 347) as prescribed under Section 133 of the Companies Act, 2013 read with relevant
rufes issued thereunder and interms.of Regulation 33 of SEBI{Lisfing Obligations and Disclosures Requirements) Regulations, 2015, as amended.

3. The Company is engaged in the business of sales of automotive tyres, lubes and faps. The Company sells tyres of its own brand “Goodyear®. The Chief Operating Decision Maker

1CODM], Managing Director, perfiorms a detailed review of the operating results, thereby makes decisions about the allocation of resources among the various functions. The
operating results of each of the funchions are not considered mdividually by the CODM, the functions do not meet the reguirements of Ind AS 104 for classification as an operating
sagment, hence thera is only one aparating segment namaly, “Automotive tyres, tubes & flaps®.

4, The Code on Social Security, 2020 ('Code'] relating to employes benefits during employment and post-employment benafits received Presidential assent in September 2020, The

Code has been published in the Gazette of India. However, the date on which the Code will come inlo effect has not been nolified. The Company will assess the impact of the Code

when it comes into effect and will record any related impactin the period the Code becomes effective.
3, The Board of Directors of the Company alt its meeting held on Fabruary 02, 2024 have declarad a special Interim Dividend of INR 26 per equity share of face value of INR 10 per

share. During the quarter the Comgany hawe declared total special interim dividend of INF 5,997 lakhs.

6. This Statemant has been reviewed by the Audit Committee and approved by the Board of Directors at its meeting held on Fabruary 02, 2024. The financials results for the quarter

and nine months ended December 21, 2023 have been reviewed by the Statutory Auditors of the Company and they have expreszed an unmodifed conclusion thereon.
For GOODYEAR INDIA LIMITED
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AT
TAGERT gfaa foran s § foF et & feeres Hed
i S 9. 05/2023-24 HEHT % USlihd AT
e . 14, 591 q9, S fERee FweX ST,
feeeti-110025 H 12 e, 2024 (WHER) i 3.00
o 3. # 1= wewer A8 W uRe=t & ol
3T@m3ﬁ?|@ﬁ:
1. Gl (e e we SgEre san) fafreem,
2015 % fafeme 33 & AR 31 TR, 2023
! gaT foamel & fod e % sk feria

RO Rl S T T

2. T H AR W I AR R AR FH
€ & ARY 9
T, Wiftem weew ety

T/

(e fiE

o 78 faeet frvren
fafer: 2.2.2024 DIN: 00027438

Al gl H

;T desl, =
Pl &l wei)

: . 5 S —
faeq & forw ufer frelum SR’ R, W=l 9§ 'STg|
T O § B SR W 3P WERI W S—Ael]
B AT By W € | (Adeon: TeATee JMSTd U
Ty urgde fafics grr Henfer) SR amiat
AR &1 fRev wie R S1-25, WaeR—d13
2T RIS, A sienfie &=, MR, SR w1y
¥ 03/02/24 ¥ 08/02/24 @& o=, N N
(9910355611) & & FIRA o & are fBar o o)
B AT 09,02/ 24 B ARG P ST
e oEl & fou, gsh g 9§ Harsd
HeR:—9990857386 TR HUD BN |

ek Yeod uigde fafies (famieat)|
T~ 203, TEHNI HAfoTer, ST fawor fAfeeT
YR FARRIS Hieiad, fieeli—110033
T JeTSC W SISAdArs &y
www.salvorsettlers.com
F—Nom BiF S R @ sifem faf
09,/02/24 ®T TIUER 12.30 I97 W USA |

B A, ATFUTHI—26
[Hort () frem, 2014 &
M 30 & gER ]

T IS A A G H YA D Ui
BT B

IRacd= & o am=R u= & g fear
SiECICIREEIEE
By WHRN AT Feve & e

EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2023 | (Rs. In Lakhs)
. ; T T el A UveuTdew fathes
Current | Preceding |Corresponding | Year to date figures | Year to date figures for | Year to date figures -
Particulars 3 months | 3 menths 3 months for current period | Corresponding period | for current year ) ; ﬂﬁ
ended ended ended ended (3 Maonths) ended {9 Months) | ended (12 Months) S anis i Tl
(31TM212023) | (30009/2023) | (311M12/2022) (311212023) (31M212022) (31/0312023) fesiTes : 02.02.2024 e [l
(Unaudited) | (Unaudited) | [Unaudited) (Unauditad) (Unaudited) [Audited)
1. Totalincome from operations 59,658 69,453 69,296 201,447 2,28, 765 2,54 380
2. Met Profit for the period 3011 5,071 3,308 13,341 11,972 16,538
(befora tax. exceptional and/or extraordinary iams) w1
3. Net Profitforthe period before tax 3,011 5,071 3,306 13,341 11,972 16,538 st aft sPreafs dg snesor
(after exceptional andior extraordinary items) #Her=d vavs SeTa visde iSiFes
4. Met Profit for the period after tax 2,186 3,794 2441 9,906 8,925 12,286 T ¥ T9.09.-106, o T (P T eeE ® o) A we
(after excepfional andlor extraordinary items) _ “l"' fefi-110013 # ’T'llT‘jf i & i
2. Total Comprehensive Income for the pericd 2,248 3,823 2,364 10,032 4,369 12,163 L i
[Comprising Profit for the perod (after tax) and Other
Comprehensive Income (loss) (afertax)]
- _ : | ATy den 3 O | Fed vave Smle uigde BPes
6. Paid-up equity share capital 2,307 2,307 2307 2,307 2,307 2,307 1. BTHIHEEA G T
{Face Value of s, 10/- per share) FIFHE T =] AN !hﬁlﬁ UTIIJ1D'1DLEDU4PTE|24E-15
7. Reserve [excluding revaluation reserve) ITIFF . !
as shown in the audited balance sheetof the previous year, 84,170 2. |V FREIEE H O =.07- buE-._J'?lﬂE A | T 3??71 % 1) T
el 8 fewvl- 110013
8, Earnings Per Share (of Rs.10)- each) {for continuing - : - 4 - - ], - - :
and discontinued operations) {not annualised): 3. | TEHIEE W R AR H AR A & A, G
{a) Basic(Rs.) 0.48 16.45 10.58 4295 38.69 53.26 A T =
(b) Diluted (Rs.) 948 16.45 10.58 42.95 38.69 53.26 4. | =8 e e P o sves seferlt o | P o 2002-2023 % P Asrodier gm0
Notas: T [ & F ST, BT F TH B @

5. | @i TER & YR IR | A 2022-2023 # WO AR T
FITIeT S % 3ITHIR, ! F T Hg FTEE 16

5 |Tmet Bem o= § ¥ ow g |Reim ad 2022-2023 F R AT T
T A g A g % STHI, T 3 T H A T

7. | vl casie o e A W T WEEW § OSTAR, OH fy
A T

8. |3 = % sdFm aw Bem R P horeaconcirp@gmail com,

| A== T WMI-‘“‘E‘I‘I'[ T T, B | eenrassaniigmail.com T $9E SWET AT
1 AE F HEAA A WHOE W AT (e o 3

9. |wEa % A 25(2)(m=) ® 959 T9E B hnreaconcimpi@gmail.com,

S Fem e A e csprassan@gmail.com T $F T A1
B @ w8

0. | Ffe 1 et o F 3 o A 18002004

11, | FfE S A # SFEE 9| 28-00-2024

Place: Aurangabad Sandeep Mahajan it 2 B
Date: February 02, 2024 Chairman and Managing Director 2. | T T T e A T | 0032028
13, | #ifae aoaE Aes P | 14-00-2024
A FA H A
14, | FWIEA TN SRR F G A, |04-03-2024
@® 1=~ ADDICTIVE LEARNING TECHNOLOGY LIMITED &g | |~ =5
Gorparate Identification Number: U741 10HR201 TPLCT18029 PR aa i D o 15, | AR S T F O A A | 03042024

Our Company was ongmally incorporated as a private limited company under the Companias Act, 2013 in the name and style of “Addictive Learning Tachnology Privata Limited®
bearing Corporate [denfification Mumber UT41100L201 TPTCI23508 dated September 12, 2017, isseed by the Registrar of Companies, Delhi. Subseguently, our Company was
corverted into public imited company pursuznt 1o 3 shareholders' resolution passad at an Annual General Meeting held on Tuesday, 19th Septermber 2023 and name of aur Company
was changed to “Addictive Leamning Technology Limited™ and a fresh Certificate of Incorporation dated Sepiember 29, 2023, was issued by Registrar of Companies, Delhi. The
company by passing a Special Resoltion has approved the shifting of registered office of the company from Delhl to Haryana (outside the state but within the jursdiction of tha
same ROC). The order of Regional Director, Northern region has been received dated Decermber 05, 2023, and The Form INC-22 has been filed and approved. Pursuant to which a
new cerbificate of incorporation has been issued by the Registrar of Comgpanies dated January 12, 2024 baaring CIN: UFS1T10HR20TTPLETT 8029, For further details of incorporation
please refer to section titled "Our History and Certain Other Corporate Matters™ beginning on page 206 of the Fed Herring Prospecius.

Registerad OMice: Space Creartors Heights, 3ed floor, Landmark Cyber Park, Golf Course Extension, Sector 87, Gurgaon, Haryana — 122102,
Tel: +91 124 4143608 | Fax: M.A. | Website: hilps:Mawsikho.com’ | E-mail; compliance@lawsikho.in
Confact Person: Ms. Komal Shah, Company Secratary & Compliance Dfficer

PROMOTERS: RAMANUJ MUKHERJEE AND ABHYUDAYA SUNIL AGARWAL

‘ THE ISSUE ‘

INITIAL PUBLIC DFFERING UP TO 42,97.000 EQUITY SHARES OF ¥ 10/- EACH ("EQUITY SHARES™) OF ADDICTIVE LEARNIMNG TECHNOLOGY LIMITED (“ALTL" OR THE
“COMPANY") FOR CASH AT A PRICE OF ¥ 140 /- PER EQUITY SHARE (THE “ISSUE PRICE™), AGGREGATING TO ¥ 6,015.80 LAKHS ("THE OFFER"™), COMPRISING A FRESH
ISSUE OF UP TO 41,37,000 EQUITY SHARES AGGREGATING TO % 5,791.80 LAKHS BY OUR COMPANY ("FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO 1,60,000 EQUITY
SHARES BY MR. RAMANLL MUKHERJEE, MR. ABHYUDAYA SUNIL AGARWAL, (“THE PROMOTERS" OR “SELLING SHAREHOLDERS™) M5. KOMAL SHAH AND MA. HARSH
JAIN (“THE PROMOTER GROUP™ DR “THE SELLING SHAREHOLDER") AGGREGATING TO ¥ 224.00 LAKHS ("OFFER FOR SALE"). OUT OF THE OFFER, 3.,16,000 EQUITY
SHARES AGGREGATING TO T 442.40 LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER (“MARKET MAKER RESERVATION PORTION™). THE OFFER LESS
THE MARKET MAKER RESERVATION PORTION LE. OFFER OF 39,81,000 EQUITY SHARES OF FACE VALUE OF ¥ 10.00/- EACH AT AN ISSUE PRICE OF ¥ 140/~ PER EQUITY
SHARE AGGREGATING TO ¥ 5,573.40 LAKHS |5 HEREINAFTER REFERRED TO AS THE “NET OFFER". THE OFFER AND THE NET OFFER WILL CONSTITUTE 27.01% AND 25.02%,
RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF OUR COMPANY.
FOR FURTHER DETAILS, PLEASE REFER TO SECTION TITLED "TERMS OF THE ISSUE™ BEGINNING ON PAGE NO 315 OF THE PROSPECTUS.
THIS ISSUE IS BEING MADE THROUGH BOOK BUILDING PROCESS, IN TERMS OF CHAPTER IX OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISEUE OF CAPITAL
AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018 (THE “SEBI (ICOR) REGULATIONS"), AS AMENDED READ WITH RULE 19(2)(B) OF SECURITIES CONTRACTS
(REGULATION) RULES, 1957, AS AMENDED.
FOR FURTHER DETAILS, PLEASE REFER TO THE CHAPTER TITLED “ISSUE PROCEDURE" BEGINNING ON PAGE 323 OF THE PROSPECTUS. A COPY OF THE PROSPECTUS I8
DELIVERED FOR REGISTRATION TO THE REGISTRAR OF COMPANIES, DELHI AS REQUIRED UNDER SECTION 26 OF THE COMPANIES ACT, 2013.
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Corrigendum: Motice to Investors

This Corrigendum shouwbd b read with the Prospecius dated January 25, 2024,
On page 24, under the head, Object of the Issue, our Company intends 1o utilize the Net Proceads for the Tollowing objects:

Sr. No. Parliculars Amount (In ¥ Lakh)
1 Unidentified Acquisition (In India & Abroad) 200.00
2 Identified Acguisition 300.00
) Investment in Technology &00.00
4 Development of new COUrses 500.00
5 Branding & Marketing Expenses 1,000.00
3] Working Capital Requirement 800.00
f eneral Corporate Purposes™™ 859,43
i) lssue Expenses* 1032.37

IF0 Proceeds for company 5.791.80
IPO Proceeds for Selling Shareholders 224.00
Gross IPD Proceeds 6,015.80

Tasmremr

.....

On page a7, “Under the head, Fund Flequwernems we intend 1o utilize the FI-’I:IDE:E'L"S of the Fresh Issug, in the manner set forth I:uEIﬁ'.r.i"

ar. No. Particulars Amount (In ¥ Lakh) % of Gross Proceeds % of Net Proceeds
1 Unidentified Acquisition (In India & Abroad) S00.00 8.63% 10.51%
i Identified Acquisition S00.00 5.18% 6.30%
3 Investment in Technology B00.00 13.81% 16.81%
4 Development of new courses 500.00 8.63% 10.51%
) Branding & Markefing Expenses 1,000.00 17.27% 21.01%
] Working Capital Requirement 800.00 13.81% 16.681%
7 General Corporate Purposes** B59.43 14.84% 18.06%
a Issue Expenses® 1032.37 17.82% -
IP0 Proceeds for company 5,791.80 100.00% -
IPO Proceeds lor Selling Shareholders 224.00 - -
Grozs IPD Proceeds 6,015.80

*Az per the cerfificate given by Mis K 8 A Chartered Accountant dated Janvary 24, 2024, the Company has incurred ¥ E'I 54 Lakhs fowaros issue eXpenses fJn'.' date.

On page 120, under the head, General Corporate Purposs, gur Company intends to deploy the balance Met Proceeds aggrepating ¥ 559,43 Lakh for Generzl Corporats Purposas
subject to such utilization not exceading 23% of the Net Proceeds, in compliance with the SEBI Regulations, including but not Emited or restricted to, strategic initiatives,
strengthening our marketing network & capabflity, meeting exigencies, hr‘and baiilding exercises in order to strengthen our oparations. Our managemant, in accordance with
the policies of our Board, will have flexibility in utilizing the proceads earmarkad for General Gorporate Purposes.
On page 121, Under the head, Means of Finance,

Parliculars

Eslimated Amount (Rs. In lakhs)

IPO Proceeds

6,015.80

On page 122, Under the head, SCHEDULE OF IMPLEMENTATION, we propose to deploy the Net Proceeds for the previously mentioned purposes in accordance with the
estimated schedule of implementation and deployment of funds set forth in the table balow;

S Amount to be | Expenses incurred | Estimated Utilisation | Estimated Utilisation | Estimated Utilisation

m’_ Particulars funded from Net | till January 23, | of Net Proceeds (EY. |  of Nel Proceeds of Net Proceeds
Proceeds 2024 2023-24) (EY. 2024-25) (EY. 2025-26)

1 Unidentified Acquisition {In India & Abroad) 500.00 il Mil 300 200

2 Identified Acquisition A00.00 il 400 Hit Mil

3 Investmant in Technology &00.00 il Ml 400 400

4 Development of new CoUrses 500.00 il il 300 200

5 Branding & Markating Expanses 1,000.00 il Ml | a00 200

6 | Working Capital Requirement 800.00 Hil 100 GO0 100

7 | General Corporate Purposes 859.43 il il 700,00 159.43

B Issue Expenses® 1,032.37 21.54 1032.37 Mil il

Total 5,791.80 21.54 1432.37 3100.00 1269.43
BOOK RUNNING LEAD MANAGER REGISTRAR TO THE ISSUE

Contac
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SEBI R

Narnolia

MARNOLIA FINANCIAL SERVICES LIMITED
201, 2nd Floor, Marble Arch, 236 8 A.J.C Bose Road, Kolkata, West Bengal- 700020, India
Tel: +91-8130678743 | Email: pankaj.passicnamalia.com

1 Person: Mr. Pankaj Pasi
2 woww.namodia.com
egistration Number: INMOO0010791

CIN: US1309WE1995PLLOY2E7E

3

Plnpigipls”

MAASHITLA SECURITIES PRIVATE LIMITED

Address: 451, Krishna Apra Business Square, Netaji Subhash Place,
Pitampura, Delhi - 110034, India | Telephone: 011-45121795
Email: ipo@maashitla.com | Website: www.maashitla.com

Contact Person: Mr. Mukul Agrawal

SEBI Registration Number: (NROODOO04370

CIN: U&71000L2010PTC

208725

COMPANY SECRETARY AND COMPLIANCE OFFICER

(Investors can contact .IJFEDNIIIELI'I!,- Secretary and Gnrnpllanl:e [ificer, the Lead Manager or the Regisirar to he |ssue, in case of any pee- 5508 of ﬂﬁ? sigz0e related prrrhlﬁ'ns such as
non-recaipt of lethars of alotment, non-credit of allotied Equity Shares in the respective benaficiany account, non-receipt of refund orders and non-receipt of funds by alectronic mode atc

Space Creattors Heights, 3rd fioor, Landmark Gyber Park, Golf Course Extension, Sector 67, Gurgaon, Haryana - 122102
Telephone: +31 124 4143606 | Email: mmphance@lawsmhu in L'.lfehstte hitps./lawsikho.com/

=S

Ms. Komal Shah

e —

Place: Haryana
Date; February 03, 2024

All capitalized terms used herein and nol specifically defined shall have the same meaning as ascribed to them in the Prospecius.

(On Behalf of the Board of Direciors
Addictive Learning Technology Limited

Sd/-
Ramanuj Mukherjee
Managing Director
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